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for sterilisation operations, based on
the number of children of the accep-

tors be replaced by a uniform rate of

compensation money.

(b) The rate of
each case of Tubectomy and vasectomy
operation will be Rs. 120 and Rs. 160
respectively. This amount included
expenditure on diet, drugs and dress-
ings and transport etc. Cash compen-
sation money which is to be given to
the acceptor of sterilisation will be
Rs. 70.
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1[Cases of Filaria in the country

*223. SHRI BAPURAO MAROT-
RAOJI DESHMUKH: Will the Minis-
ter of HEALTH AND FAMILY WEL-
FARE be pleased to state: -

(a) the number of persons suffering
from filaria at present, State-wise;
and

(b) the steps taken or proposed to
be taken by Government to eradicate
the disease from the country?]
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+[THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RAJNARAIN): (a) and (b) A state-

ment containing the required informa-
tion is laid on the Table of the Sabha.

-3 Statement Sl

Number of Per-

sons having

manifestations
of filaria

Name of State/
Union Territory

{ RAJYA SABHA]

(in millions)

Andhra Pradesh . . 0.76
Assam . . 0.07
Bihar . . . 449
Gujarat . . 0.15
Karnataka . . 0.11
Keralg . . K 1.81
Madhya Pradesh . . 0.05
Maharashtra . . 0.11
Orissa . . 1.07
Tamil Nadu e e 1.00
Uttar Pradesh . . 4.80
West Bengal . . 0.02

Total: 14.44

1{]1English Translation,

to Questions 44

(b) With the knowledge and techni-
ques and the conditions prevailing in
the country it is not possible to eradi-
cate the disease but for its control the
National Filaria Control Programme
was launched in 1955. Under the pro-
gramme, anti-larval measures to con-
trol the breeding of mosquitoes that
spread the disease and detection and
treatment of persons having filarial
germs in their bodies is undertaken.
The programme is also being extend-
ed on pilot basis to selected rural
areas. In some controlled areas, use
of common-salt mixed with anti-filarial

drugs is being experimented to control - .

the disease. Permanent measure of
filaria control lies in providing ade-
quate and effective drainage but huge
outlays of resources are required
therefor. It is proposed to give priori-
ty to provide drainage in endemic
urban greas.]

Allocation of Fuds for Urban
Development in Andhra Pradesh

T*224. SHRI JANARDHANA
REDDY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the Central Govern-
ment have received any request from
the Andhra Pradesh Government for
allocation of funds for urban develop-
ment in the State during the year
1977-78; ang

(b) if so, what are the details there~ A
of?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) A statement is laid on the Table
of the House.

{Previously Starred Question No.
117 transferred from the 16th June,
1977,
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